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KOLKATA | WEDNESDAY, 13 MAY 2026 Business Standard

E-AUCTION SALE NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CIN: U67100MH2007PLC174759

Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-Auction Sale Notice For Sale Of Inmovable Secured Assets Under The Securitisation And Reconstruction Of
Financial Assets And Enforcement Of Security Interest Act, 2002 Read With Proviso To Rule 8 (6) & 9(1) Of The
Security Interest (Enforcement) Rules, 2002 (“Rules”)

SAl

The financial facilities of Assignor mentioned herein (hereinafter referred to as (“Assignor/Original Lender”) have been assigned to
Edelweiss Asset Reconstruction Company Limited acting in its capacity as trustee of various trusts mentioned clearly in column
provided. Pursuant to the said assignment, EARC stepped into the shoes of the Assignor and exercises its rights as the secured creditor.
That EARC, in its capacity as secured creditor, had taken possession of the below mentioned immovable secured assets under 13(4) of

RFAESI Act and Rules there under.

Notice of 30 days is hereby given to the public in general and in particular to the Borrower and Guarantor (s) that the below described immovable
secured assets mortgaged in favor of the Secured Creditor, the physical possession of which has been taken by the Authorised Officer (AO) of
Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts mentioned herein
below due to EARC together with further interest and other expenses/costs thereon deducted for any money received by EARC from Borrower and
Guarantor. The Reserve Price and the Eamest Money Deposit are mentioned below for each property.

DETAILS OF SECURED ASSET PUT FOR AUCTION:

S. | Loan Account No/ Total Outstanding| Reserve  [Earnest Money | Date and | Type of
No.|  Name of the Name of Borrower/ Trust Dues in INR Price INR | Deposit (EMD) | Time of | Possess
Selling Institution R name | AS ON 12.05.2026 in INR Auction | ion
MR. RAMANUJ ADHIKARY
EARC- | Rs. 17,33,807.00
1| arorzzery | (BORROWER) ALONGWITH | TRusT.|  (LANNo.  |%2000,000-| T 2,00000- | 20520281 ppgicy
: SC-460 | 470727817 at 1:00PM
(CO-BORROWER)

Bal

Description Of Property: The Property Being A Plot Of Land Admeasuring 3 Cottah Situated At 122/118 Ray Bazar, Ward

No.7,J.L.No.9 Mouza-

~

i,Khatian No.264,Dag No.1722 P.S.Chinsurah, Dist-Hooghly, Alongwith The Undivided Proportionate Share Of The Land & The Construction
Existing Thereon Present & In Future("The Said Property").
EARC- | Rs. 32,78,372.51 29.05.2026
608664949 MR. GHOSH DEV KUMAR TRUST- (LAN No. ¥ 14,50,000/-| ¥ 1,45,000/- at.1'3‘0PM Physical
SC-469 |  608664949) )

Description Of Property: The Property Being Flat No.: 13 Admeasuring 747 Sq. Ft Approx, On The Third Floor Of Block: Sunflower, In The Housing
Project Known As "Balaji Garden" , Constructed Upon Land Admeasuring 15 Cottahs 7 Chittaks 20 Sq. Ft (Approximately), Situated At Mouza:
Chandernagore, JI No.: 1, Rs Khatian No.: 539, Lr Khatian No.: 58, Lr Khatian No.: 2757, Rs Dag No.: 855, Lr Dag No.: 1296, Sheet No.: 9, Holding
No.
Hooghly, Alongwith The Undivided Proportionate Share Of The Land And The Construction Thereon Present And In Future ("The Said Property").

: 45a (Old) 48 (New), Palpara Main Road (West), Within Ward No.: 8 Of Chandernagore Municipal Corporation, P.S.: Chandannagar, Dist.:

IMPORTANT INFORMATION REGARDING AUCTION PROCESS:

1/EMD Demand Drafts (DD) shall be drawn in favor of “EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED - EMD ACCOUNT"
payable at Mumbai

»

EMD Payments made through RTGS shall be to : Name of the Account No. EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED -
EMD ACCOUNT” Account No : 000405158602 ; Name of the Bank - ICICI BANK; IFSC Code : IFSC ICIC0000004

Last Date of Submission of EMD
Place for Submission of Bids
Place of Auction (Web Site for Auction)

Received 1 day prior to the date of auction

1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098
E-Auction (https://auction.edel c.in)

~o[en [ [0

Contact Person with Phone No.
Date & Time of Inspection of the Property

Customer care: 1800 266 6540

As per prior appointment

For detailed terms and conditions of the sale, please refer to the link provided in EARC'’s website i.e. https://auction.edelweissarc.in

KOLKATA DEBTS RECOVERY TRIBUNAL - 2

Jeevan Sudha Building, 7th Floor,
42C, Jawaharlal Nehru Road, Kolkata - 700 071

Case No. RC/245/2018
State Bank of India Vs. M/s Ratna Textile & Ors.
SALE NOTICE

Pursuant to the order dated 22.04.2026 passed by the Ld. Recovery Officer, DRT- 2,
Kolkata, there will be sale ofimmovable property described as :

“All the piece and parcel of land measuring 70 satak, Danga land lying and
situated at Mouza- Jahannagar, Touzi No. - 27, Dag No.- 72, J.L. No. - 91, Khatian
No. 39, P.S. Purbasthali, Dist. Burdwan being Deed No. 6552 for the Year 1985 in
the name of Mr. Arun Kanti Debnath.

As per the Receiver Report annexing the BL & LRO report, it is stated that 60
satak of land is physically available and also CHB has filed a valuation report
mentioning the land area as 60 satak.”

By way of public auction on “AS IS WHERE IS” basis though auction and shall be
subject to the final approval of the Tribunal. The intending purchasers will have to
deposit an earnest money @ 10% of the reserve price of the property in the form of
demand draft/pay order only in favor of the Recovery officer, DRT - 2, Kolkata or
through Net banking with consultation of certificate Holder Bank. The said deposit
shall be adjusted in the case of successful bidder and refund to other bidders on
receipt of E-auction report. Successful bidder shall have to deposit 25% of the sale
proceeds after adjustment of earnest money by the next day of sale within 4 P.M. if the
next day is holiday or Sunday then on 1st working day, failing which the earnest
deposit shall be forfeited.

The purchaser shall deposit the balance 75% of sale proceeds within 15 days from the
date of auction sale. The reserve price below which the property shall not be sold foris
Rs. 16,20,000/- (Rupees Sixteen Lakhs Twenty Thousand Only) and 1% of the
reserve price will be the increment Bid amount. The other terms and conditions are
same as per proclamation of sale issued by the undersigned in the instant eases as in
RC/245/2018 dated 07.05.2026.

Notice is hereby given that the said property shall be sold by way of Online Auction (e-
auction) which will conducted on 18.06.2026 at 3.00 P.M. to 4 P.M. with 3 minutes

unlimited extension on E-Auction platform at website-
website:http://drt.auctiontiger.net. The prospective bidder is requiring to

download sale proclamation and sale notice from http://drt.auctiontiger.net and
register their name for participating in the auction in or before 16.06.2026 along with
Earnest Money through Demand Draft/ Pay Order in favor of Recovery Officer, DRT-
11, Kolkata payable at Kolkata along with their offer.

However, the undersigned will not be responsible for any error occurred through
network at the time of Auction.

The user ID and password will be directly sent to Reistered participants Intending
purchaser with further directions by the e-auction provider company, if any, for login
and participating in the auction through On-line.

The details of authorized auction service provider E-procurement Technologies Ltd.
Mobile No. 9978591888, E-mail-support @auctiontiger. net.

The interest bidders may visit the website : http://drt.auctiontiger.net for detailed
procedure, term & conditions and any other support / help in respect of e-auction. For
inspection and other details please contact, Subhadra Barua, Chief Manager,
Contact No. -9741068989, Email Id- sbi.05171@sbi.co.in, Address - State Bank of
India, SARB Kolkata at Jeevan Building (11th Floor), 1, Middleton Street,

MIDNAPORE MUNICIPALITY

E-TENDER NOTICE

Ref No: WBMAD/ULB/MID/CM/
e-NIT-250/2026-27

E-Tenders are invited for the work of
“Installation & Commissioning of DTW and
installation of UPVC water pipeline &
interconnection in different places within
Midnapore Municipality.”
Bonafied Companies/Firms/Contractors are
requested to participate. Bid Submission
closing date: 28.05.2026. For details visit
website www.wbtenders.gov.in
Sd/-
Chairman

Midnapore Municipality

S. E. RAILWAY - TENDER

01.06.2026, 11.00 hrs. Details age available
at website www.ireps.gov.in: SI.No.-1.
Tender Notice No.: SnT_e_Tender_ADA_
26_27_08, Date: 11.05.2026. Name of
the work: Provision of CCTV Surveillance
system at six nos. of goods sheds [viz.-
Radhanagar, Bhaga, Rukni, Chaurashi,
Bankura (new) & Bokaro E Cabin] in Adra
division. Tender Value: ¥ 1,56,19,486.26.
SI.No.-2. Tender Notice No.: SnT_e_

I, SK SARIF, Slo Sk Abul Hayat, residing
at Vill.- Durgadanga, P. 0. & P. §-
Memari, Dist- Purba Bardhaman. In
some of my documents, my name and
my father's name has been recorded
as different names. Vide Affidavit No.-
19,877, Dated- 11/05/2026, before the
Court of Executive Magistrate at Purba
Bardhaman, SK SARIF, $/o Sk Abul Hayat,
i ¥, frol o o R and Sk Sarif,
Sfo Sk Abdul Hayad is one and same

identical person.

NOTICE

That my client Kedar Nath Jaiswal, son
of Late Ram Uday Jaiswal, residing at
8D, Chalta Bagan Lane, Kolkata-700006
had lost one Original Deed of Sale
registered in the office of the AR.A. Il
Kolkata and recorded in Book No. I, as
Being No. 10392 for the year 2008 and
also lodged a General Diary vide No.
477 on 07.05.2026 before The Officer in
Charge of Amherst Street Police Station.
Any person having any claim, share,
right, title, interest, concerning the matter
or any objection whatsoever must notify
the same to the undersigned with
supporting documentary evidence, within
15 days from this date where after the
claim if any shall be deemed to be waived
and no further claim shall be entertained.
Pallavi Karmakar, Advocate
Ph. no. 9007824957

FORM- A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations,2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF J THOMAS TRADING &
INVESTMENTS PVT LTD

N

.INAME OF CORPORATE PERSON

J THOMAS TRADING & INVESTMENTS
PVTLTD

N

DATE OF INCORPORATION OF
CORPORATE PERSON

19/06/1950

w

AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED/ REGISTERED

MINISTRY OF CORPORATE AFFAIRS
OF INDIA, REGISTRAR OF COMPANIES
- WEST BENGAL

»

CORPORATE IDENTITY NUMBER/
LIMITED LIABILITY IDENTITY

NUMBER OF CORPORATE PERSON

U22219WB1950PTC018897

o

ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE PERSON

REGISTERED OFFICE ADDRESS:
11, R.N. MUKHERJEE ROAD, KOLKATA,
WEST BENGAL- 700001

PRINCIPAL OFFICE: NONE

Tender_ADA_26_27_09, Date:
11.05.2026. Name of the work: S&T work
in connection with Modernization and
Upgradation of Bokaro Goods shed as
World Class Goods Shed. Tender Value:

o

LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

11.05.2026

~

TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

NAME, ADDRESS, EMAIL ADDRESS,

NAME: MANOJ PRASAD SHAW

ADDRESS: 18 RABINDRA SARANI,
"PODDAR COURT", GATE NO. 1, 3RD
FLOOR, ROOM NO. 331, KOLKATA-
700001

EMAIL ADDRESS:
shawmanoj2003@gmail.com
TELEPHONE NO.: 033-46031517
REGISTRATION NO.-IBBI/IPA-002/
IP-N01047/2020-2021/13454

o

LAST DATE FOR SUBMISSION
OF CLAIMS

10.06.2026

Notice is hereby given that J THOMAS TRADING & INVESTMENTS PVT LTD has
commenced voluntary liquidation on 11.05.2026

The stakeholders of J THOMAS TRADING & INVESTMENTS PVT LTD are hereby
called upon to submit a proof of their claims, on or before 10.06.2026, to the liquidator
at the address mentioned againstitem7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.
Manoj Prasad Sh
Liquidgtor
IBBI/IPA-002/IP-N01047/2020-2021/¥3454,

/

"‘r"\TATA CAPITAL HOUSING FINANCE LTD

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao
TATA Kagam Marg, Lower Parel, Mumbai - 400013. CIN No. U67190MH2008PLC187552

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(A Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under
Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued
demand notices as mentioned below calling upon the Borrowers to repay the amount
mentioned in the notice within 60 days from the date of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the borrower, in
particular and the public, in general, that the undersigned has taken possession of the
property described hereinbelow in exercise of the powers conferred on him under Section
13(4) of the said Actread with Rule 8 of the said Rules.

The borrower, in particular, and the public in general, are hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the TATA
Capital Housing Finance Limited, for an amount referred to below along with interest
thereon and penal interest, charges, costs etc. from date mentioned below.

The borrower’s attention is invited to provisions of sub-Section (8) of Section 13 of the Act,
inrespect of time available, to redeem the secured assets.

Date :13.05.2026
‘Qace: Kolkata

Loan | Name of Obligor(s)/ Amount as per Date of
Account Legal Heir(s)/ Legal Demand Notice Possession
No. Representative(s)

TCHHFO | Mr. Deoraj Rai, Mrs. | Rs.16,87,097/- (Rupees Sixteen Lakh |07-05-2026
54400010 | Mamata Rai Eighty-Seven Thousand Ninety-Seven

0085206 Only) as on 08-01-2026

Description of Secured Assets/Immovable Properties: All That Piece or Parcel of Land
Measuring 5 Katha or 0.0825 Acre, Apperatining To The Plot No. 85(R.S.) 9 (L.R.)
Recorded Under Khatian No. 82(R.S.), 175 (L.R.) Situated Within Mouza- Dabgram, J..
No. 2, Sheet No. 9 (R.S.), 32 (L.R.) Pargana- Baikunthapur, Ward No. 41, Under Siliguri
Municipal Corporation, Within The Jurisdiction of Police Station- Bhaktinagar, In The
District of Jalpaiguri. By The North : 6 Feet Wide Road; By The South : Land of Dilip Singha
& Others; By The East : 40 Feet Wide Road; By The West : Land of Dilip Singha & Others

TCHHF054400010010

1893, TCHIN05440001

00193723, TCHINO54
4000100205770

Mr. Prem Kumar Mandal,
Mrs. Arti Kumari Ram,
M/s Shiv Shankar Paint
House Through Its Prop.

Rs.19,28,120.00/-
(Rupees Nineteen Lakh
Twenty-Eight Thousand
One Hundred Twenty

08-05-2026

Prem Kumar Mandal Only) as on 08-01-2026

Date: 13-05-2026, Place: WEST BENGAL Sd/- Authorized Officer, For Edelweiss Asset Reconstruction Company Limited | | Jeevandip Building, Kolkata-700071. sal % 56,45,547.65. (PR-158)
E d e | WEISS Place : Kolkata _ Recovery Officer
Asset Reconstruction Dated : 07.05.2026 Debts Recovery Tribunal-ll, KOLKATA
OSSESSION NOTICE (for Immovable Properties) B[ _ Loan Alc No. Rs. 14,58,0391- (Rupees Forteen Lakh Fifty Eight [
Whereas, the undersigned being the Authorized Officer of Asset Reconstruction Company (India) Limited acting in its capacity as Sorrower: 71180000017048 ousand Nine Hundred Thirty-Nine Only) as on ymbolic
4 e - bl : Senaul Islam - 08.07.2025 along with future interest at the contractual
Trustee of undermentioned Trusts under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security . . Arcil-2024C-004- ; :
o . > ¢ " " - Co-Borrower: rate on the aforesaid amount with effect from 09/07/2025| 08th May
Interest Act, 2002 (54 of 2002) ("said Act") and in exercise of powers conferred under Section 13 (12) of the said Act read with Rule Sahar Nari Bibi Trust together with incidental expenses, cost, charges etc 2026
3 of the Security Interest (Enforcement) Rules, 2002 ("said Rules") issued a demand notice. Calling upon the following borrower/guar- Bandhan Bank Notice dated: 11 07’ 2025’ :
antor(s)/mortgagor(s) to repay the amount, details of which are mentioned in the table below: The borrower/guarantor(s)/mort- — _ - St -
gagor(s) having failed to repay the said amounts, notice is hereby given to the borrower/guarantor(s)/mortgagor(s) in partic- Description of Properties: All that piece and parcels of land measuring 03 decimal, recorded in Current L.R
ular and the public in general that the undersigned has taken possession of the underlying Immovable Property described Khatian No. 4063, L.R Plot No. 139, J.L No. 89, Mouza: Bishnuprasad, Gram Panchayet: Uttar Laxmipur, within
herein below in exercise of powers conferred on him/her under Sub-Section (4) of Section 13 of the said Act read with Rule the jurisdiction of P.S. Kaliachak, Registered Office at Sub-Registrar: Muthabari, District: Malda, State: West
8 of the said Rules on "AS IS WHERE IS & WHATEVER THERE IS BASIS" on the date mentioned below. Bengal The said Land is butted and bounded as follows: North: Land of Tanu Sheikh, South: Common Passage,
SiB o 7 TANINOYAT st = _ East: Common Passage, West: Masjid.
.|Borrower Name 0. / Trus . Pc n
No.|Co-Borrower Name | Name / Bank Name Demand Notice Date and Amount Date |13 Loan Alc No. | Rs. 10,78,930.76/- (Rupees Ten Lakh Seventy-Eight
" Borrower: y Thousand Nine Hundred Thirty and Paise Seventy- Symbolk
1 B . Loan Alc No. Rs. 13,44,479/- (Rupees Thirteen Lakh Forty-Four . Alamin Sk 1113?2082033_803&5_ Six Only) as on 16.07.2025 along with future interest at
Borrower: 71180000017368 | Thousand Four Hundred Seventy-Nine Only) as on | Symbolic Co-Borrower: T the contractual rate on the aforesaid amount with effect | 08th May
Maniruddin Sekh | 5 o 5074¢-g04. | 08072025 along with future interest at the contractual Md Khairul Alam rust from 17/07/2025 together with incidental expenses, cost,| 2026
C%-Bon;)\ll)ver: Trust rate on the aforesaid amount with effect from 09/07/2025| 07th May Bandhan Bank charges etc. Notice dated: 16.07.2025
ura Bibi, together with incidental , cost, ch tc. 2026 _ .
Bandhan Bank ogether wi ﬁrgicin(?atiﬁee—lnf_%slgggs charges etc Description of Properties: All that piece and parcels of land situated at District-Malda, P.S-Kaliachak, J. L. No.
89, Mouza-Bishnuprasad, S.R.O. Mothabari, New L.R Khatian No. 3504, R.S & L.R Dag No. 141, Gram
Description of Properties: All that piece and parcels of land measuring 03 decimal more or less, recorded in Panchayet—Mohitpupr, measuring 3 Decimal and the said property is bounded as under: On or%owards the East
Current L.R Khatian No. 490 and 491, L.R Plot No. 219, J.L No. 145, Mouza: Uttar Umarpur, Gram Panchayet: by: Saber Ali, On or towards the West by: Rafik Sk, On or towards the North by: Maksud Sk, On or towards
Mahadipur, within the jurisdiction of P.S. English Bazar, Registered Office at A.D.S.R: Malda, District: Malda, the South by: Road
State: West Bengal The said Land is butted and bounded as follows: North: Land of Gaya Bagti, South: Land of . .
Rabul Sheikh, East: Land of Maniruddin Sheikh, West: 8 Feet Wide Road 14 B Loan Alc No. TES- 2,8%01?1-096 (gupee?j TPwt_) La"ll(_h Elghlty)-Flve Symboli
- - n orrower: ousand Twenty-One and Paise Nine Only) as on ymbolic
2 . Loan Alc No. Rs. 15,58,653.38/- (Rupees Fifteen Lakh Fifty-Eight . Haribhanjan Sarkar 1170000004031 | 15 445005 along with future interest at the contractual
pooorromer: | 7180000015191 | Thousand Six Hundred Fifty-Three and Paisa Thirty- | Symbolic Co-Borrower. | Arei-2024C-004- 1 i0' o 'ine aforesaid amount with effect from 14/11/2025| 08th May
sratul Momin Arcil-2024C-004- | Eight Only) as on 05.08. along with tuture interes| Mahadeb Mandal together with incidental expenses, cost, charges etc. 2026
Co-Borrower: Trust at the contractual rate on the aforesaid amount with 07th May Bandhan Bank Notice dated: 17.11.2025
Noor Beli Khatun Bandhan Bank effect from 06/08/2025 together with incidental expens- 2026 — _ - . S .
es, cost, charges etc., Notice dated: 05.08.2025 ?el_sc’\rllpt;ozn l?/lf Propjlr']tule_ﬁ: {-_\II th(a:t plec?frgilgﬁr?el o’f\‘bas1t;15lgnﬁ gtg?t??\lat 8Déstnct - Malda, IE.S {quzhssgBa'mri

— — - - - - . . L. No. 72, Mouza- Jhaljhaliya, Current L. atian No. , L. ot No. 86, measuring about 4. ecimal
Description of Properties: _ertles. All that p'ec? and parcels of |m[nc_)vab|e property situated at District-Malda Sadar, Sub and the said property is bounded as under: On or towards the East by: Sabita Mandal, On or towards the West
Registration District-Malda Sadar, P.S.-Kaliachak, Mouza-Bishnuprasad, J.L No. 89, R.S Khatian No.123, L.R by: Shankar Mandal. On or towards the North by: Prabhas Mandal_ On or towards the South by: Atul Sarkar
Khatian No.4103, Plot No.657, measuring 03 Decimal of land and the said Land is butted and bounded as follows: y: ’ y: ’ y:

North: Feku Sk and Others, South: Chameli, East: 6 Feet Wide Pucca Rasta, West: 6 Feet Wide Pucca Rasta |45 Loan Alc No Rs. 15,76,686/- (Rupees Fifteen Lakh Seventy-Six
3 Loan Alc No Rs. 4,47,593.80/- (Rupees Four Lakh Forty Seven Borrower: 71190000004253 Thousand Six Hundred Eighty-Six Only) as on Symbolic
Borrower: 71180000007787 Thousand Five Hundred Ninety Three and Paisa Symbolic Sankar Dutta Arcil-2024C-004- | 08-07.2025 along with future interest at the contractual
Manojit Karmakar, Arcil-2024C-004- Eighty Only) as on 30.07.2025 along with future interest Co-Borrower: Trust rate on the aforesaid amount with effect from 09/07/2025| 09th May
Co-Borrower: Trust at the contractual rate on the aforesaid amount with 7th May Amita Dutta Bandhan Bank together with incidental expenses, cost, charges etc. 2026
Sasthi Karmakar | g = | effect from 31/07/2025 together with incidental expens- | 2026 Notice dated: 10.07.2025
es, cost, charges etc. Notice dated: 31.07.2025 Description of Properties: All that piece and parcels of land measuring 2.54958 decimal more or less alongwith
Description of Properties: All that piece and parcels of land situated at District-Malda, P.S, Malda, Mouza- one storied building measuring about 360 sq. ft., recorded in Current L.R Khatian No. 6679, L.R Plot No. 5163,
Rashladaha, J.L. No. 107, L.R. Khatian No. 60 (old), 161 & 1903 (New). L.R. Plot No. 254, Nature-Bastu, Area- Ward No. 06, Holding No. 21/2 (A), J.L No. 69, Mouza: Phirojpur, within the jurisdiction of P.S. English Bazar, Sub-
03,65 decimal. The said Land is butted and bounded as follows: North: Jiten Das, South: Rasta, East: 17/A No Registry Office: Malda, District: Malda, State: West Bengal. The said Land is butted and bounded as follows:
Plot, West: 6ft wide pathway North: Municipality Road, South: Sankar Dutta, East: Sudhanshu Sinha, West: Dilip Dutta.
4 . Rs. 8,12,437.95/- (Rupees Eight Lakh Twelve 16 Rs. 11,41,722.64/- (Rupees Eleven Lakh Forty One
A%r 20%%%?3%80%2:13 Thousand Four Hundred Thirty-Seven and Paisa Symbolic Borrower: 71"1%%3(%80'1;&1 Thousand Seven Hundred Twenty Two and Sixty | Symbolic
Co-Borrower: Arcil-2024C-004- | Ninety-Five Only) as on 24.07.2025 along with future l(\:lauddin Sekh Arcil-2024C-004- | . Four Paisa Only) as on 18.07.2025 along with future
S G larn Mech. interest at the contractual rate on the aforesaid amount | 07th May Co-Borrower: interest at the contractual rate on the aforesaid amount 08th
MD Golam Mostak | - @ rust nk | with effect from 25/07/2025 together with incidental 2026 Mahimabibi Sekh | g US| “with effect from 19/07/2025 together with incidental | May 2026
expenses, cost, charges etc. Notice dated: 24.07.2025 expenses, cost, charges etc. Notice dated:18.07.2025
Description of Properties: All that piece and parcels of land situated at District-Malda, P.S.-Kalichak, Mouza- Description of Properties: All that piece and parcels of land measuring 02 dec, of land, appertaining to L.R. plot
Mothabari, J.L No. 127, L.R. Khatian No. 2427(0ld) & 4151(New), L.R. Plot No. 1192, Area-2.5 Decimal. The said Land No.-586, under L.R. Khtian No.-82, within Mouza No.-72, Raghunathpur, under P.S. Nakashipara, within the office
is butted and bounded as follows: North: As per Deed, South: As per Deed, East: As per Deed, West: As per Deed of Sub- Registrar at Bethuadahari, District- Nadia. The said Land is butted and bounded as follows: North: As per
5 Rs. 7,59,764.86/- (Rupees Seven Lakh Fifty-Nine Deed, South: As per Deed, East: As per Deed, West: As per Deed.
L Alc No. A oo A i .
Borrower: 701%%%00801298 Thousand Seven Hundred Sixty-Four and Paise Symbolic |17 Loan Alc No Rs. 11,52,964.78/- (Rupees Eleven Lakh Fifty-Two
Md Milu Hossain Arcil-2024C-004- |  Eighty-Six Only) as on 25.07.2025 along with future Borrower: 71190000000950 Thousand Nine Hundred Sixty-Four and Paise Symbolic
Co-Borrower: Trust interest at the contractual rate on the aforesaid amount | 07th May Babulal Pramanik Arcil-2024C-004- Seventy-Eight only) as on 08.07.2025 along with future
Momina Khatun Bandhan Bank with effect fromh26/07/2025 r‘}ogeth%r witg iggi%&;né%lzs 2026 Co-Borrower: Trust interest at the contractual rate on the aforesaid amount 08th
expenses, cost, charges etc. Notice dated: 30.07. Shipra Pramanik B with effect from 09/07/2025 together with incidental May 2026
andhan Bank A
Description of Properties: All that piece and parcels of land measuring 1.65 decimal more or less, recorded in expenses, cost, charges etc. Notice dated: 16.07.2025
Current L.R Khatian No. 6720, L.R Plot No. 1930, J.L No. 127, Mouza: Mothabari, Gram Panchayet: Mothabari, with- Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Nakashipara, J. L.
in }he ]urlsgjlctlon of P.S. Kaliachak, Registered Office at.A.D.S.R: Malda, District: Malqa, State:.West Bengal. The No. 102, Mouza- Muragachha, L.R Khatian No. 2547, L.R Dag No. 822/1809, Gram Panchayet- Muragachha,
said Land is butted and bounded as follows: North: Yeasin, South: Road, East: Md Tajel Hossain, West: Amanat measuring 6 decimal and the said property is bounded as under (as per deed): On or towards the East by: Land
6 Rs. 5,89,110.54/- (Rupees Five Lakh Eighty-Nine of Meghnath Biswas and chers, On or towards the West by: Road, On or towards the North by: Road, On
Borrower: 71'}%%%&’81';%7 Thousand One Hundred Ten and Paise Fifty-Four | Symbolic or towards the South by: Land of Meghnath Biswas and Others.
Dilbar Hossain i -004. | Only) as on 30.07.2025 along with future interest at the . i -
Co-Borrower: Arcil-2024C-004 contractual rate on the aforesaid amount with effect from| 07th May 18 Borrower: Loan Alc No. Rs. 6,27,375.22/- (Rupees Six Lakh_ Twenty-Seven f
T Trust iyt A Thousand Three Hundred Seventy-Five and Paise | Symbolic
Ajmira Khatun Bandhan Bank 31/07/2025 together with incidental expenses, cost, 2026 A%’;‘Ul& Killr:?da ;11ﬁ0203204‘.)g3020(f> Twenty-Two only) as on 31.07.2025 along with future
charges etc. Notice dated: 30.07.2025 axravorty refl- 9% | interest at the contractual rate on the aforesaid amount | 08th Ma
. . y
Description of Properties: All that piece and parcel of bastu land situated at District - Malda, P.S - Kaliachak, J. L. Bi %n BandLr::tBank with effect from 01/08/2025 together with incidental 2026
%)(.) 143& McJJulza?- Baéa Na’%ar, LHR Kthatian No. 11%8, (tlgrg%nltj LR KTatiz(ajnthNo. 2574 & 2§75, E.S a(\jm(:lj LR Dgg l(\lo. inku Chakraborty expenses, cost, charges etc. Notice dated: 31.07.2025
, under Jalalpur Gram Panchayet, measuring about 2. ecimal and the said property is bounded as under (as — . . - Fpwr—— - N :
per deed) : On or towards the East by: Salimuddin Momin, On or towards the West by: Salimuddin omin, On or 4‘0—‘)73;?::‘:'[]:)'%" ff ﬁ;ﬂ:g'ﬁaﬁ;}?ﬁﬁgﬁf _?_gltjjipﬁgce(;g olf lF?rll(dhaSg;ﬁt?\l% aégD'ﬁtchag‘?\‘do'aH ;786 &K107t\9/?lle(rr1§rv:
towards the North by: Hormuj Momin, On or towards the South by: 4.5 Feet Common Road Panchayet- Bhimpur, measuring 3 decimal and the said property is bounded as under: On or towards the East
7 Borrower: Loan Alc No Rs. 16,00,215.84/- (Rupees Sixteen Lakh Two by: Subir Bhattacharya, On or towards the West by: 10 Feet Wide Panchayet Road, On or towards the North
Eme 711800000095.73 Hundred Fifteen and Paise Eighty-Four Only) as on | Symbolic by: Biswaijit Chakraborty, On or towards the South by: Sudhangshu Kundu and Others
Co-Borroveer' Arcil-2024C-004- | 10-07.2025 along with future interest at the contractual - -
Lo SOLOREL Trust rate on the aforesaid amount with effect from 11/07/2025| 07th May | 19 Loan Alc No. | RS: 13,32,992.18/- (Rupees Thirteen Lakh Thirty-Two .
Anowara Bibi rus ien Borrower: Thousand Nine Hundred Ninety-Two and Paise Symbolic
Bandhan Bank together with incidental expenses, cost, charges etc. 2026 Rumpa Biswas 7170000005579 Eighteen only) as on 11.12.2024 along with future inter:
Noti : 10.07.202 il- -004- 12 -

— — - otice dalted 0.0 .0 5 - Co-Borrower: Arcil ?r?.ﬁ:? 004- |55t at the contractual rate on the aforesaid amount with | 08th May
Description _of Properties: All that piece and Parcel of bastu land situated at District - Maldah, P.S - Kaliachak, Amit Biswas effect from 12/12/2024 together with incidental expens- 2026
A.D.SR - Kaliachak, J. L. No. 119, Mouza- Najirpur, L.R Khatian No. 1278, Current L.R Khatian No. 4031, Plot Bandhan Bank es, cost, charges etc. Notice dated:11.12.2024
No. 185, under Sujapur Gram Panchayet, measuring about 4 Decimal — . _ . . i _ — ettt

s Rs. 15,67,540.96/- (Rupees Fifteen Lakh Sixty-Seven Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Taherpur, J. L. No.
i Loan A/c No. - 19,0/,944.90/- . Ly S i 17, Mouza- Kamgachi, Current L.R Khatian No. 4288/1, Plot No. 328/891, Gram Panchayet- Kalinarayanpur
Borrower: 71190000001739 | Thousand Five Hundred Forty and Paise Ninety-Six | Symbolic Paharpur, measuring 7 decimal and the said property is bounded as under (as per deed): On or towards the
Abdul Majid Seikh | A 050046 004 | Only) as on 10.07.2025 along with future interest at the East by: Nikhil Biswal, On or towards the West by: Mr. Ashok, On or towards the North by: Amit Sanyasi, On
Co-Borrower: Trust contractual rate on the aforesaid amount with effect from| 07th May or towards the South by: Madhabi Biswas.
Sahanaj Bibi Bandhan Bank 11/07/2025 together with incidental expenses, cost, 2026 Rs. 826274641 R Eiaht Lakh T S
charges etc. Notice dated: 10.07.2025 19 Loan Alc No. S. 6,£0,274.64/- (Rupees Eight Lakh Twenty-Six .
Description of Properties: All that piece and parcels of land situated at District - Malda, P.S - English Bazar, J. J % h | 2000781000378 ST.'“t’“sFa"d Two “”“dreggso‘;"fgztg"’l"“’ a".t‘:] ffat'sa Symbolic
L. No. 146, Mouza- Gar Mahali, Old Khatian No. 123, New L.R Khatian No. 271, Plot No. 20, Gram Panchayet- C°VBe OSh | Arcil-2024C-004- | . t"‘ Y; ‘:‘:{] on V)tas t°"| o onth a?”Q wi q u “ret 08th M
Mohitpur, measuring 5 Decimal and the said property is bounded as under: On or towards the East by: Road, % Trust in e.fgf ?f t? Congslcogfzorg;ton the a °.rtfls.a' _dam;)lfn 2026ay
On or towards the West by: Land of Mohammad Seikh, On or towards the North by: Land of Hafijul Seikh eba Ghos Bandhan Bank with efiect Irom ogether with Incicenta
(Heka), On or towards the South by: Road expenses, cost, charges etc. Notice dated: 08.07.2025
Description of Properties: All that piece and parcels of land admeasuring about 10 decimal be the same or lit-
9 Loan Alc No. Rs. 14,27,455.47/- (Rupees Forteen Lakh Twenty- . tle more or less lying and situated at Mouza: Masunda, J.L No. 122, Touji No. 11, R.S and L.R Dag No. 07, L.R
Borrower: 71170000011147 | Seven Thousand Four Hundred Fifty-Five and Paise | = Sybolic Khatian No. 186, Gram panchayet: Noapara Masunda, District: Nadia, P.S: Ranaghat, Pincode: 741255, State:
C""Ea" Khan | A cil-2024C-004- .Ff"y‘fe;’fh" °“'Vt) as on 1‘1-072&25 af'°"9 ".V(';h f“‘“ret 08th M West Bengal. The said Land is butted and bounded as follows: North: Land of Mohan Ghosh, South: 6 Feet Wide
Lo-borrower: Trust Interest at the contractual rate on the aforesaid amoun ay Kachha Road, East: Land of Kalipada Ghosh, West: Land of Manik Ghosh
Latifa Bibi Bandhan Bank with effect from 15/07/2025 together with incidental 2026
expenses, cost, charges etc. Notice dated: 14.07.2025 20 Loan Alc No. Rs. 08,05,516.61/- (Rupees Eight Lakh Five Thousand
Description of Properties: All that piece and parcels of land situated at District - Malda, P.S - English Bazar, J. Borrower: 20007810000322 | Five Hundred Sixteen and Paise Sixty-One only) as | Symbolic
L. No. 145, Mouza- Uttarampur, Current L.R Khatian No. 500, Dag No. 220 & 221, Gram Panchayet- Mahadipur, Bappa Ghosh Arcil-2024C-004- |On 08.07.2025 along with future interest at the contractu-
measuring 3.0625 decimal and the said property is bounded as under (as per deed): On or towards the East Co-Borrower: Trust al rate on the aforesaid amount with effect from 08th May
by: Masjid, On or towards the West by: 10 Feet Pucca Road, On or towards the North by: Rabiul Sekh, On Aparna Ghosh 09/07/2025 together with incidental expenses, cost, 2026
JYE Bandhan Bank N "
or towards the South by: Mohiuddin charges etc. Notice dated: 08.07.2025
Rs. 10,61,342.24/- (R Ten Lakh Sixty O Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Ranaghat, J. L.
10 . Borrower: Loan A/c No. Tt?ousand Three H(unudprz‘:lsﬁfgy 1?wo all-l):inairs‘g Symbolic No. 122, Mouza- Masunda, L.R Khatian No. 70, R.S & L.R Dag No. 235, Gram Panchayet- Noapara-Masunda,
Bikash Chandra | 71190000001399 ; measuring 2.25 decimal and the said property is bounded as under (as per deed): On or towards the East by:
Arcil-2024C-004 Twenty Four Only) as on 17.07.2025 along with future ; .
Sarkar rcil-2024C-004- | . . By Amal Chakraborty & Others, On or towards the West by: By Heirs of Krishnachandra Ghosh, On or towards
Co-Borrower: Trust interest at the contractual rate on the aforesaid amount | 08th May ! . j - ]
T e Bandhan Bank with effect from 18/07/2025 together with incidental 2026 the North by: By Heirs of Krishnachandra Ghosh, On or towards the South by: By 12 Feet Wide Pucca Road
expenses, cost, charges etc. Notice dated: 17.07.2025 21 Borrower: Loan A/c No Rs. 8,47,297.07/- (Rupees Eight Lakh Forty-Seven
Description of Properties: All That Piece And Parcel of Land situated at District - Malda, P.S. - Ratua, S.R.O.- Anupam Biswas, 200078100004;57 Thousand Two Hundred Ninety-Seven and Paise Symbolic
Malda, Mouza - Magurakhod, J.L. No. 81, L.R. Khatian No. 2703, L.R. Dag No. 1173, measuring 3 Decimal in Manabendra Biswas, Arcil-2024C-004- Seven only) as on 08.07.2025 along with future interest
area and the said property is bounded as under: North: Land of Panchanan Sarkar, South: Land of Sri Indra Anand Biswas Trust at the contractual rate on the aforesaid amount with 08th May
Narayan Sarkar, East: Common Road, West: Land of Sri Indra Narayan Sarkar. Co-Borr_ower: Bandhan Bank effect from 09/07/2025 together with incidental expens- 2026
1 Loan Ale No Rs. 7,08,221.78]- (Rupees Seven Lakh Eight Ra'nu'Blswas . : es, cost, charges. etc. Notlce.da.ted: 08.97.2025
Borrower: 711600000054.28 Thousand Two Hundred Twenty-One and Paise Symbolic Description of Properties: All that piece and parcels of land situated at District - Nadia, P.S - Ranaghat, J. L.
Md Emdadul Islam | 5 _ci.2024C-004. |Seventy-Eight Only) as on 25.07.2025 along with future No. 08, Mouza- Raghabpur, Touji No. 11, L.R Khatian No. 34/1 and 34/2, L.R Dag No. 1079 & 1085, Gram
Co-Borrower: Trust interest at the contractual rate on the aforesaid amount | 08th May Panchayet- Ramnagar-Il, measuring 6.333 decimal and the said property is bounded as under (as per deed): On
Samima Yeasmin rusf with effect from 26/07/2025 together with incidental 2026 or towards the East by: Manikumar Biswas, On or towards the West by: Niranjan Biswas, On or towards the
Bandhan Bank expenses, cost, charges etc. Notice dated: 30.07.2025 North by: 6 Feet Wide Kancha Road, On or towards the South by: Jaladhar Biswas.
Description of Properties: All that piece and parcel of bastu land situated at District - Maldah, P.S - English | The borrower/guarantor(s)/mortgagor(s) in particular and the public in general are hereby cautioned that Arcil is in law-
Bazar, J. L. No. 01, Mouza- Uttar Chandipur, Current L.R Khatian No. 2993, L.R Dag No. 243, under Shobhanagar | ful possession of the Immovable Property mentioned above and under Section 13(13) of the SARFAESI Act, 2002, the
Gram Panchayet, measuring about more or less 5.5 Decimal and the said property is bounded as under: On or | borrower/ guarantor(s)/mortgagor(s) or any person whatsoever, shall after receipt of this notice not transfer by way of
towards the East by: Sekh Safiq, On or towards the West by: Najrul Islam, On or towards the North by: | sale, lease or otherwise deal with/ alienate the Immovable Property, without prior written consent of Arcil and any deal-
Ansarul, On or towards the South by: Md Emdadul Hoque ings with the Immovable Property will be subject to the charge of Arcil for the amount as mentioned above along with
X : o future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, charges etc. The
12 . Loan A/c No. Rs. 15,76,448/- (Rupees Flfteen_Lgkh Seventy-Six ;. | borrowers'/guarantors'/mortgagors' attention is invited to the provisions of the Sub-Section (8) of Section 13 of the said
Borrower: Thousand Four Hundred Forty-Eight Only) as on Symbolic K " - .
Beauty Das 71180000001998 | o o5 0o along with future interest at the contractual Act, in respect of time available to redeem the above mentioned Immovable Property.
Co-Borrower: Arcnl-?r(')'ﬁ:?-OM- rate on the aforesaid amount with effect from 09/07/2025| 08th May | Place: Kolkata Sd/- Authorised Officer
Ramkrishna Das Bandhan Bank together with'ilncidengal eﬁpeg:%s, é:g;t, charges etc. 2026 Date: 13-05-2026 Asset Reconstruction Company (India) Ltd. (In capacity as Trustee)
otice dated: 08.07.2025
Description of Properties: All that piece and parcel of immovable property situated at District-Malda, P.S-English . RAS§E;|- OEEC'IQNRSI;TRéicFllnoZg ScowtlgAtNI (IEEIA ITTR' bai-400028
Bazar, J.L. No.18, Mouza-Anandamohanpur, Current L.R Khatian No. 507, Plot No. 185, measuring about 2.5 || |fA rCI| begistered JITice: (ne Kuby, 1Ulh Floor. enapati Bapat Marg, Dadar (West). Mumbai- :
Decimal and the said property is bounded as under: On or towards the East by: Self, On or towards the West || "SR!l \_ Tel: +91 2266581300. www.arcil.co.in . Branch Office: Room No. 1001, 10th Floor, Signet Tower, DN 2,
by: Haripada Das, On or towards the North by: High Road, On or towards the South by: Shyamal Das i 42 | Sector V, Salt Lake, Kolkata-700091, West Bengal. Ph. No.03348226608, CIN-U65999MH2002PLC134884

Description of Secured Assets/Immovable Properties: All That Piece and Parcel of
Land Measuring 2 Kathas, Recorded in Khatian No. 1347, in R.s. Plot No. 28,
Corresponding To L.r. Plot No. 1828, Area Measuring 1 Cottah And R.s. Plot No. 28,
Corresponding L.r. Plot No. 1829, Area Measuring 1 Katha, Situated Within Mouza-
Bhimram, J.I. No. 32, Touzi No. 91, Pargana- Hatighisa, P.s. Naxalbari, Within The
Jurisdiction of Naxalbari Gram Panchayat, Dist- Darjeeling, West Bengal. Property Is
Butted And Bouded As Follows: - North: - 12 Feet Wide Kancha Road, South: - Land of
Kishore Kumar Roy, East: - Land of Kishore Kumar Roy, West: - Land of Bijoy Ghosh

TCHHF05| Mrs. Purnima Rai, | Rs.23,93,407/- (Rupees Twenty-Three Lakh | 07-05-2026
44000100 | Mrs. Mamata Rai, Hundred
088947 | Mr.Md Sonaullah | Seven Only)as on 08-01-2026

Description of Secured Assets/Immovable Properties: All That Piece or Parcel of Land
Measuring 4 Katha or 0.066 Acre, Appertraining To The Plot No. 84(R.S.), 9 (L.R) Recorded
Under Khatian No. 82(R.S.), 175 (L.R.) Situated Within Mouza- Dabgram, J.I. No. 2, Sheet
No.9 (R.S.), 32 (L.R.), Pargana- Baikunthapur, Ward No. 41, Under Siliguri Municipal
Corporation, Within The Jurisidction of Police Station- Bhaktinagar, In The District of
Jalpaiguri. The Property Is Butted And Bounded As Follows: - By The North : Land of Dilip
Singha & Others; By The South : Land of Dilip Singha & Others; By The East: 16 Feet Wide
Road; By The West: Land of R k. Rai

TCHHLO5| Mr. Munshi Lukhiram
44000100 | Hansdak, Mrs. Joshna |Lakh Four Thousand Three Hundred
007481 | Hansdak Eighty-Five Only) as on 07-01-2026

Description of Secured Assets/immovable Properties: Property 1. All That A
Residential Flat Measuring 1230 Sq. Ft. (including Super Built-up Area), Situated In The
Second Floor Front Side And Covered Garage Cum Residential Construction Area
Measuring 198 Sq. Ft. At Ground Floor of The Existing Three Storied Residential Building
Together With The Proportionate Undivided/impartible Share of Undivided Land 5 Katha,
Situated Within Mouza-siliguri, J.I. No. 110 (88), In Part of R.s. Plot No. 5168, Recorded In
R.s. Khatian No. 1337, Pargana-baikunthapur, Police Station-siliguri, Within Ambit of
Ward No. XXV of S.M.C., District-Darjeeling. Property No. 2 All That A Garage Cum
Residential Construction Area Measuring 153 Sgq. Ft. (including Super Built-up Area),
Situated In The Ground Floor of The Existing Three Storied Residential Building Together
With The Proportionate Undivided/impartable Share of Undivided Land 5 Katha, Situated
Within Mouza-siliguri, J.I. No. 110 (88), In Part of R.s. Plot No. 5168, Recorded In R.s.
Khatian No. 1337, Pargana-Baikunthapur, Police Station-siliguri, Within Ambit of Ward
No. XXV of S.M.C., District-Darjeeling.

TCHHL05440001000 |[Mr. Munshi

07035. Lukhiram
TCHHF05440001000 | Hansdak, Mrs. |Thousand Six Hundred Forty

08163 JoshnaHansdak |Six Only)as on 13-01-2026
Description of Secured Assets/Immovable Properties: All That Piece or Parcel of A
Land Measuring 2 Katha 4 Chtataks Along With 15 Years Old One Storied Building Area
Measuring 858 Sq. Ft., Recorded Under R.s. Khatian No. 597 Corresponding To L.r.
Khatian No. 494, Included In Part of R.s. Plot No. 434 Corresponding To L.r. Plot No. 427,
Mouza Dabgram, J.I. No. 02, R.s. Sheet No. 11 And L.r. Sheet No. 111, Pargana-
Baikunthapur, P.s. Bhaktinagar, Under Dabgram li Gram Panchayet, Holding No. 10/380,
Within The Jurisdiction of Police Station Bhakti Nagar, District Jalpaiguri. The Said
Property Is Butted And Bounded As Follows: By North : Land of Sudhan Basak; By South :
Land of Kanta Roy, By East : 12ft Wide Pucca Road, By West : 6ft Wide Pucca Road

TCHHL054400010(Mr. Charat|Rs.29,60,959.00/- (Rupees Twenty Nine | 07-05-2026
0083901, TCHINO |Singh, Mrs.|Lakhs Sixty Thousand Nine Hundred
544000100084000 | Kulwant Kaur | Fifty Nine Only) as on 05-12-2025

Description of Secured Assets/Immovable Properties: All That Piece and Parcel of
Land Measiring About 3 Cottah or 0.05 Acre, Appertaining To The Plot No. 84 & 85 (R.S.),
(L.R.), Recorded Under Khatian No. 82(R.S.), 337(L.R.) Situated Within Mouza- Dabgram,
J..No. 2, SheetNo.9(R.S.), 32 (L.R.), Pargana- Baikanthapur, Ward No. 41 Under Siliguri
Municipal Corporation, Within The Jurisidiction of Police Station- Bhaktinagar, In The
District of Japaiguri. The Said Demised Land Is Butted And Bounded As Follows: North:
Land of Gupta Ji, South: Land of Deoraj Rai, East: 14 Feet Wide Road, West: Land of
DeorajRai.

Date: - 13.05.2026
Place: - Siliguri, West Bengal

Ninety-Three Thousand Four

Rs.36,04,385/- (Rupees Thirty-Six|07-05-2026

Rs. 27,76,646/- (Rupees|07-05-2026

Twenty Seven Lakh Seventy Six

Sd/- Authorised Officer,
For Tata Capital Housing Finance Limited
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In the matter of NARAYANI TREXIM PRIVATE LIMITED having its registered
office at 6, JAWAHAR LAL NEHRU ROAD 4TH FLOOR,
KOLKATA-700013, WEST BENGAL, INDIA,

Petitioner
Ntice is hereby given to the General Public that the company proposes to make.
application to the Central Government (Regional Director) under section 13 of the
Companies Act, 2013 seeking confirmation of alteration of the Memorandum of
Association of the Company in lerms of the special resolution passed at the Extra

PUBLIC NOTICE
Before the Regional Director, Eastern Region
CORPORATE BHAWAN, 6TH FLOOR, PLOT NO. IIIF/16, IN AA-IIIF,
RAJARHAT, NEW TOWN, AKANDAKESHARI, KOLKATA-700135.
In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause
(@) of sub-rule (5) of rule 30 of the Companies (Incorporation) Rules, 2014
AND
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B Aawﬁ?a?ﬂﬂ’i A Town, Akandakeshari, Kolkata-700135,

r al
address Corporate Bhawan, 6° Floor, Plot No. IIIF/16, in AA-IIF, Rajarhat, New

within Fourteen days from the date of
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NARAYANI TREXIM PRIVATE LIMITED.
CIN- U51109WB2007PTC117921,
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Dale: 13-05-2026
Place: Kolkala

TS, f2 AieA, - Tle

6, Jawahar Lal Nehru Road, 4TH Fioor, Kolkata-700013, West Bengal.

For and on behalf of the Petitioner
Sd/-

Director
DIN- 01319523
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EXTRACT OF AUDITED FINANCIAL RESULTS Ea CETITET SR TS
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CONSOLIDATED o, TSI 000 A seTRTEE ALLAHABAD o iR &)
s Quarter ended Year ended feww BT Sesia, e S s, ==
No. EARTIGYLARS 31-Mar-2026 | 31-Dec-2025 | 31-Mar-2025 | 31-Mar-2026 | 31-Mar-2025 baak s S IV [ v (3) @8]
: I Dec- Mar- ar- -Mar- R
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(Audited) (Audited) | (Audited) | (Audited) e 33508 o % o Wi 2 L, TS wvfmﬁaﬁﬁﬁﬁﬁnﬁ (TEATIE) T 300347 ¥ v 6 -7 A
1 | Total Income from Operations 1,17,495.84 | 1,05459.43 | 1,36,299.85 | 4,41430.91 | 51642469 g’fﬁ ‘){2:"“‘ s EEE L || PR NN A —— " TS TS T TS W, 2008-47 Se(52) AR
L 76TI- 330 iad e e o
2 | Net Profit / {Loss) for the period (before Tax, B i Bt || IS i“ﬁ‘f‘,"mf"f ﬁ:;‘;’” fif;gw‘” ”’;’g"‘ ;:,; “’ﬁ;ff il N
Exceptional andjor Extraordinary items#) 725422 |  BEOTEO | 727285 | 2804238 | 3679767 @, Bajossizoss-aa cefisrs wam ol eifix o i g 7 s s i crena o diors oft g st e
- . o S T, TSI S wmy\aw\suwu\ e 4 ﬂWﬂ‘WW«?WWﬁ‘VM&H\W‘W
3 | Net Profit/ (Loss) for the period before tax e [m o et e voa (s) i i ot e eI Sl
(after Exceptional and/or Extraordinary items#) 724395 |  6,305.34 727285 | 27,729.85 | 3679767 g fresty S o s s e EIV*WWWNW“‘WW‘ §
4 o (e 6 et e oy | R <7 ey e ot ST o s () T e o o 1
4 | Net Proft/ (Loss) for the period after tax e e | #7175 2 a2 o) s 0 s e s e rener s e e« i it 7 707 o
(after Exceptional and/or Extraordinary items#) 580304 | 4227.40 | 391639 | 19,357.08 | 2488773 e fomn areven et a1y, o ||| 7% R - 7 e 2
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5 | Total Comprehensive Income for the period i 3o.00% a7 T & S i ||| eI AT e e 2w
[Comprising Profit / (Loss) for the period (after tax) 519 A1 I 59,000,00 (COHI T
and Other Comprehensive Income (after tax)] 590274 | 427482 378067 | 1982446 | 24,82584 1 Ry T R TR - w‘)"“"““'m b ’;“E “mi'ﬁ“*: ) 3 i e it
6 | Equity Share Capital 4,068.65 4,068.65 399467 | 406865 3,994 67 3 aovm <R Rely it o ciw ) weisEvel ST T ) i Frafem o
o v SeRT = s i) T ade @)
7 | Reserves (excluding Revaluation Resarve as e w s ofy fo | E= . P
s 1 2w, freft S 7 A > 32 T 0020
shown in the Balance Sheet of previous year) 2,33344.85 | 27572691 RN ! e s gy S T A 923 0%
8 | Eamings Per Share (of Re. 1/- each) 2of¥BSn T, v © e ST A e o AT 31 (BT, G T, 3 ) €3,80,850.00
(for continuing and discontinued operations) - Abe FwE IR AT 2018 (Pls T, WA TR, TG 38 VA, | 41 7 85, CF A W vo, (& 7 b33, WA | (9% 7 gt wwr
’ R RATS T frR-i90 534 35, FI €S20, 9 FR, G B 38 | Fer Featagt brat
Basic 142 1.07 1.00 484 6.24 e o o 21 e i e, R €% 3340 AT A A 055, B 51 8|91, 08.0%.3036
D o o AT wETE S S 5t AR S o T (AT, (7 @71} 83, (A 7R vo, | AT @7k @7 Bt o |
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1. Key numbers of Standzlone Results are as under: % in Lakhs 5 e ok o e o T T S, (e s T S, et R T
et et s s P
Quarter Quarter Quarter Year Year T S.06.3038 . o o oo ez
ended ended ended ended ended S 7 o € (o TR, S R, T 88 ST, |y romfgh et A s
PARTICULARS < ST oS e frR-t99 534
31032026 | 31122025 | 31.03.2025 | 31.03.2026 | 31.03.2025 . N e < s e e | oot
(Audited) (Audited) | (Audited) (Audited) @ em o wdm gie wpEEl ) WeisrZel o TeRTel qe Wi wiRh Sanfid: 8 reffes me ¢ wRneg ue| ) sseaony
Total Income from Operations 1,17,626.15 | 1,05535.30 | 1,18,052.88 | 442,280.80 | 4,33,090.67 s i s it e TS o 7% 2o, WS Bt 1 26 ) 184,08,838.00
(@) iy AR 9 s oot et et e s, T 5 e, ca 4 09, | G 7 S
Net Profit/ (Loss) for the period frafy it o o G E T TS, 0 A, T 36 T, -9 03y |41 T, (51 B8 38 R, | T b
(before Tax, Exceptional and/or Extraordinary ftems) 730191 | 624547 | 629842 | 2740510 | 2586284 e TS e i w2 Sef: offs T W 5 TR, 6| B 5TE), 03.33.308¢
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2. The above is an exiract of the detailed format of the Audited Financial Results filed with the Stock Exchange under Regulation 33 e g T e m“g e S
of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The said Results have been reviewed by the Audit e i i w‘“ I Wi o e, W{siﬂ o P35
Committee and approved by the Board of Directors at their Mestings held on 12U% May, 2026. The full format of the Quarter/Year PP il
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